
2639      Written Answers        [RAJYA SABHA] to   Questions 2640 
 
KABIR): (a) to (c) Orders have been placed 
with a British firm for setting Up, on a turn-
key basis, a pyrites based sulphuric acid plant 
with a capacity of 400 tonnes per day. The 
plant is now proposed to be located at 
Durgapur under the advice of a Committee set 
up by the Planning Commission. 
t  

[SHARE CERTIFICATES TO MEMBERS OF 
GOVERNMENT  EMPLOYEES'  

COOPERATIVESTORE 

 

498. SHRI V. M. CHORDIA: Will the 
Minister of HOME AFFAIRS be pleased to state: 

(a) whether it is a fact that share 
certificates have not yet been issued fo the 
members of the Central Government 
Employees' Consumer Cooperative Store; 

Cb) whether it is a fact that not a single 
meeting of the General Body has been held so 
far; and 

(c) if the answer to parts (a) and (b) above 
be in the negative, what are the reasons 
therefor?] 

UTHE DEPUTY MINISTER m THJ 
MINISTRY OF HOME AFFAIRS (SHRI L. N. 
MISHRA): (a) Share certificates which are now 
ready are under issue. 

(b) and (c) The Chief Commissioner, Delhi 
Administration, has issued a Notification 
under the provisions oi the Bombay Co-
operative Societies Act, 1925, as in force in 
the Union Territory of Delhi, exempting the 
Society until 31st July, 1966 from the 
operation of certain provisions of that Act, 
including the provision under which an 
Annual General Meeting is required to be 
convened. Accordingly, the Annual General 
Meeting of the Society is expected to be 
convened in the latter half of the year 1966.] 

PAKISTANI   NATIONALS   TN   KUTCH 

499. SHRI J. H. JOSHI; Will the Minister of 
HOME AFFAIRS be pleased to state the number 
of Pakistani nationals arrested in the districts 
of 

t[ ] English translation. 

 


